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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
. Ofiginal Application Nos.7, 8 & 9 of 2004.
Date of Order : ThlS, ‘the 23rd Day of February, 2004.

THE HON'BLE SHRI SHRANKER RAJU, JUDICIAL MEMBER.

v

THE HON‘BLE SHRI;KmV.PRAHLApAN, ADMINISTRATIVE MEMBER.

S
v

O.A. 7/2004- - e

Shri Dilip Vltthalrao Nagpurkar

aged 35 years -

S/o Shri' V.M.Nagpurkar

by occupation a Veterinary Field Assistant

of Assam Rifles, No.l Dog Unit Assam Rifles

Head Quarters Arunachal & Assam Range.

resident of 214 Chandan Nagar, P.0O: Januman Nagar

Dist: Nagpur, Maharashtra. . . . Applicant.

-..Versus -

1. The Union of India
~through the Secretary
tothe Government of -India
Ministry of Home Affairs.

2. The Ministry of Finance
‘through its Secretary ‘
_Government of India, New Delhi.

3.3Tﬁé-6irector GeneralJof
» aAssam Rifles, at. qhillonge793001;

4.~The Deputy Inspector General of Assam Rifles
Arunachal and Assam Range ‘
~Assam Rifles. a . « « « Respondents.

'

0.A.8/2004: N

smt . Hijam Medhabari Meitei

W/o L.Loken Singh

Veterinary Field Assistant of Assam Rifles

resident of Yaiskul Chingakham Leirak

P.O: & P.S: Imphal (West) :

Imphal West ‘District, Manlpur. . . . Applicant.

"— Versus -

1. The Union of India .

through tis Secretary to the
..Government of India
‘Mlnlstry of Home Affairs.

ZQ,The Ministry of Finance

- through its Secretary
Government of India |
‘New. Délhi. .

3.‘The Dlrector General .
Directorate of Assam leles
1;Sh1110ng—793001. :

-4nghe Commandant, 21lst Assam leles. PN .'Respondents.

t

Contd./2



‘Resident of View Land, Ukhrul

0.A.9/2004:

‘Shri‘Nakhedei Aring
S/o Nakhedei Hongai

‘Veterinary Field Assistant of Assam Rifles

Posted at 13th Assam Rifles

P.O:. Ukhrul, Dist: Ukhrul, Manipur.‘ « « « « Applicant.

- Versus -

1. The Union of India
. through' the Secretary to the
Government of India
Ministry of Home Affairs.

2. The Ministry of Finance
through its Secretary
Government of India
New Delhi.

3. The Director General
~ .Directorate of Assam Rifles
Shilleng - 793 001.

4. The-Commandant, 13th Assam Rifles
C/0 99 APO. « « « « + Respondents.

Advocates Mr.A.M.Singh, A.S.Singh & Th.R.Singh for the
applicants in all three 0O.A.s.

%502.Deb Rogé Sr.C.G.,S.C. for the respondents in 0O.A.7 of

and Mr C.Pathak, Addl.C.G.S.C. for the respondents in
O.A. Nos. 8 & 9 of 2004.

ORDER

SHANKER RAJU, MEMBER(J):
. As the question of facts and law involved in these

three 0.A. are identical} these are disposed of by this

common order.

1. The  applicants,  who are Veterinary Field
Assistants, have sought wupgradation of pay scale of
B.4,500—7,000/- in parity with Compounder (BSF) or at least
to '$.4,000—6,000/— in parity vwith those of other
éaféveterinarians w.e.f.1.1.1996.

2;4 As transpired, from the pleadings that the Assam
Riflgs by an order dated 24.4.2001 on ~implementation of
upgrated pay to the Veterinary Field Assiétants‘ from
1.1;1996, sought appfoval of the Ministry of Home Affairs,

which is yet to be accorded to them. In 0.A.No.65 of 2002 in

S,M,Singh vs. Union of India & Others_disposed on 11.12,2002

Qitections _were given to take steps to implement the

Contd./3



unaertaking. The applicants in all the three O.A.s are
covered by the aforesaid decision passed by this Bench.
3,7 7% " -“None appears for the applicants. We have heard
Mr:A:Deb Roy," learhed 'Sr.C.G.5.C." "for ‘the respohdénts in
0.A.No.7 of 2004 and Mr.B.C.Pathak, learned Addl.C.G.S.C.
for the respondents in 0.A.Nos.8 and 9 of 2004.

4. The post of Veterinary Field Assistant in Assam
Rifles‘is also a technical post with minimum qualification
of metric with diploma. It ié also not in dispute that on
the recent decison of DGAR it is admitted that the pay scale
of éther equivalent grade with the VFA/AR have been revised
to 1#.4,000-6,000/-. The applicants being equal in all
' respects cannot be discriminated in the matter. However, as
even the Ministry of Home Affairs is in the seize of matter
and have not taken a final decision, having regard to an
ofder passed in 0.A.5.269/2003 & Others in C.S.Singh and
Others vs. Union of India & Others disposed on 21.1.2004 by
this Bench wherein directions were issued to the applicants
té mo§e fresh comprehensive representations and the
respondents to dispose of the same by taking into
consideration and observations made by the ~Tribunal in
0.A.65/2002, these O.A.s are disposed of with a direction to
the respondents to tréat the present 0.A.s ‘as
representations of the applicants and the same may be
dispoéed of specially by respondent No.l1 and a final
déciSion may be taken within two months from the date of
receipt of the copy of this order in so far as the
uégradation of the applicants are concerned. With due regard
to - the observations made ih'O.A.65 of 2002 the O.A.s are
disposed of accordingly. No order as to costs.

Copy of the order be kept in each file.

Sd/MEMBER (J)

S

Sd /MEMBER(Adm)
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ORIGINAL APPLICATION NO. 09‘0F 2004,
Shri Nakhedei Aring.
' Annlicant.
Versus -
The Union of India and others.
Respondents
P
(" INDEX )
N e
e SR
S Nomenclature Brief description of documents Page
No. of documents Fiom To
(1) (2) ©) 4
1. | Application Application filed by the Applicant 1-15
2. | Affidavit Affidavit of the Applicant 16 - 17
3. | ANNEXURE A/1 Certificate for passing HSLC Exam. 52
4. | ANNEXURE A/2 | Certificate for passing Veterinary 19
Science and Animal Husbandry
Course.
5. | ANNEXURE-ASS Letter of the DG AR dated| 90
13/05/1986.
6. | ANNEXURE-A/4 Appointment order dated 10/07/1986. |
7. | ANNEXURE A/5 Relevant page showing pay scale of
the veterinary staffs of the Central 2y
Civil Service (Revised Pay) Rules,
, 1997 First Schedule of Part "A” .
3. ANNE" JRE A6 Relevant portion of Section 30 of india | 2 »
Veterinary Council Act, 1984.
9. | ANNEXURE A/7 Relevant portion containing the pay ,QA}
scale of Compounder, Central Forest
Service
10. | ANNEXURE A/8 Letter of DGAR dated 15/09/1998. K-
11. | ANNEXURE A/9 Letter of DGAR dated [ Oﬁﬂl 958 Y~ %5
12. | ANNEXURE A/10 | Chart duties. He~DF
13. | ANNEXURE A/11 Relevant page containing Appendix-ll | & g
of the hand Book of ICAR.
14. | ANNEXURE A/12 | Order of the Hon'ble CAT dated| %9 - 4!
11/12/2002 passed in O.A. No.85 of
2002,
15. | ANNEXURE A/13 | Decision of the DGAR in the matter of | A 1-42
- pay @ anoma!:eq taken on 2419ﬂ2001
N N e

o

, RS _-.-t-’» e .i\ ‘
Zl;%tﬁzg‘ngrtture of the Applicant

' For use in Tribunal's office.
' Date of filing :

I Registration No. :

{
s
‘¢
T ? >
() "?
s =
c .
©
(/]
&
| .
o



g)

|
|

W‘ .-
SR @fg"?{(ﬁ -!x
@‘ﬁﬁﬁf,‘j‘f R "
’ 3

AR Frihugey
- JAN 2y '
IN THE CENTRAL ADj iINI@ERAﬁV’E’ TRIBUNAL.
< AVRTE b Bency |
Guwahati Dench— Ai

Original Application No. 09 of 2004.

Shri Nakhedei Aring, aged about 41 years, S/o
Nakhedei Hongai, by occupation a Veterinary Field
Assistant of Assam Rifles, now posting at 13" Assam
ifles, a resident of View Land, Ukhml, P.O. Ukhrul,

District : Ukhrul, Manipur.

Applicant.
- Versus - - ‘
I. The Union of India through the Secretary to the
Government of India, Ministry of Home Affairs.

The Ministry of Finance through its Secretary,

o

Government of India, New Delhi.

3. The Director General, Directorate of Assam Rifles,
at Shillong — 793001.

4. The Commandant, 13" Assam Rifles, C/o 99

APO.

Detazils of Annlications :-

i. Particulars of the order against which the application is made :-

Against the inaction of the Respondents in implementing the Central
Civil Services (RP) Rules, 1997 in the other words for non implementation of
the Central Ci‘vil Services (Revised Pay) Veterinarians (Veterinary Staffs) of
the Assam Rifles which has Been nomenclatured as Véterinary Field

Assistants (VFA).

X

Precanted by

Advocate,

AN
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2.

Jurisdiction of Tribunal :-

The applicant deciares that the subject matter of the present case

where he wants redressal is within the jurisdiction of the Central

Administrative Tribunal, Guwahati Bench.

3.

Limitation :-

The subject matter of the present case is as regards to unequal

ircaimeni in implemeniing the CGS (Revised Pay) Rules, 1997. 1t is a case of

continuing cause of action which arises every month. Ilence, the applicant

begs to submit the application is very much within time. Limitation Period

prescribed in Section 21 of the Administrations Tribunal Act.

£

&)

Fact of the case :-

The Applicant is a bonafide citizen of India and belongs to Scheduled
Tribe of India having permanent residence View Land, Ukhrul, P.O.
Ukhrul, Distriet — Ukhrul, Manipur. The Applicant passed High
School Leaving Examination in the vear 1980 under the Board of |
Secondary Education, Manipur. Thereatter, the Applicant completed
Veterinary Science and Animal Husbandry Course from the School of

Veierinary & Animal Husbandry, Government of Assam.

The Assistant Director (A) Directorate General of Assam

Rifles, Shillong-11 issued a public advertisement in various National

News Papers for appointment to the post of Veterinary Field Assistant

(VFA [or short) in the Directoraic of Assam Rifles.
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(B)  Inresponse lo the said advertisement the Applicani applied (o the post
of Veterinary Ticld Assistant and the Directorate of Assam Rifles
issuéd a letter being No.I1.14015/2-75/VFA/A-2(ME)/109 dated 13
May, 1986 with a direction to report for facing interview for the said
post. On satisfaction of the Applicant’s overall performance, the
Selection Board selected the Applicant by the Selection Board vide
appointment order issued by Ji. Director, AR fér Director General,
Assam Rifles being No.I1.14015/48-75/VFA/ME dated 10" July,
1986 in ihe scale of Rs.260-8-300-EB-8-340-10-380-EB-10-430/-
p.amn. plus other allowances as admissible under the existing Rules

from time to time and posted at 10™ Assam Rifles.

True copies of (i) Certificate for passing HSLC
Examination, (if) Ceitificate for passing
Veterinary Science ¢ Animal Husbandry, (iii)
Letter of the DG.AR dated 13/05/1986 and (iv)
Appointment order dated 10/07/1986 are
enclosed herewith and marked as Annexures-

A/l, A/2, A/3 and A/4 respectively. .

C. The present post of the applicant i.e. Veterinary Field Assistant
(VFA) and other posts known as Animal Husbhandry Assistant, Compounder,
Dresser, Stockman, Stock Asstt. Vaccinator and Milk Recorder etc. are
categorised as paraveterinarians posts. lThey provide auxiliary support in

Veterinary and Animal Husbandry practices.

The minimum required qualification of such post is matriculation with

diploma or certificate or experience of one or two years as the case may be.

\D
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Section 30 of the Indian Velerinary Council Acl, 1984 also provides the
minimum qualification and nature of works to be done by such posts. The

relevant portion is hereby reproduced for easy reference.

Sec. 30(b)  Praciise Veterinary Medicine in any Siate :-

Provided that the State Government may, order, permit a person
holding a diploma or certificate of vetefinary supervisor, stockman or stock
assistant (by whatever name called) of any state or any veterinary institution
in India to render under the supervision and direction of a registered

Veterinary practitioner, minor veterinary services.

Ex#lanaﬁen = “Minor veterinary services” means the rendering of
preliminary veterinary aid, like vaccination, castration, and dressing of
wounds, and such other types of preliminary aid, like vaccination, castration
and dressing of wounds, and such other types of preliminary aid the treatment
of such ailments as the State Government may, be notification in the Official

Gazeite, specify in the behaif.

Therefore, duties and nature of works of all such posts are to do minor
veterinary services which provides auxiliary support in Veterinary and
Animal Husbandry Service like vaccination, castration, dressing of wounds

or ireatment of ailments eic.

D. That, mitially, the pay scale of the said group of post (i.e. Veterinary
Staffs/or Paraveterinarian Post) were placed at the pay range from Rs.950-
1560-/- to 1200-2040/-. Bﬁt now as per 5® pay commission report, the
Ceniral Government revised the pay scale of the said Veierinary Stalls/or
paraveterinarian post equally to the pay scale of Rs.4000 to 100-6000/- by

naming the posts such as Stockman/Compounder/Stock Asstt./Animal



Husbandry Assti./Dresser ele. All ithe concerned Depariment under Ceniral ,
Service have implemented the said revision of pay, but in case of the post of
VFA of Assam Rifles, the Directorate General Assam Rifles failed to
implement such revision of pay by taking the chance of nonmentioning the
nomenclature of VFA in the column of Vctérinary Staffs of the Central Civil
Service (Revised Pay) Rulés, 1997. Instead of Implementing the Pay scale
given in the First Schedule of Part “B” of the said Civil Science (RP) Rules
1997 i.e. 4000-100-6000/- by taking analogy of the post or veterinary staffs
as described in Section 30 of the Indian Veierinary Council Act. 1984, where
it is clearly stated that what ever name may be called, but the DGAR

implemented The C.G.S.(RP) Rules 1997 in Schedule “A” i.e. Rs.3200-4900.

True copy of the reievant page showing pay
scale of the veterinary staffs of the Central
Civil Service (Revised Pay) Rules, 1997 First
Schedule of Part “A” Relevant Portion of
Section 30 of India Veterinary Council Act,
1984 are enclosed herewith and marked as
Annexures-A/5 and A/6 respectively.

It will not be out of place to mention here that the post of Veterinary
Compounder attach io Central Forest Service was initially fixed at the pay
scale of Rs.800-1150/- less than the pay scale of VFA, Assam Rifles. But
with the new pay revision the pay scale of the said Vety. Compounder of

Forest Service is revised to Rs.4000-6000/-

The Peiitioner begs to submit thai the Compounder of BSF is also
enjoying the pay scale of Rs.1400-2300/- pre revised and after revised

Rs.4500-125-7000/- per month. It is also begged to submit that the nature of
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work of Compounder B.S.F. is only lo mainiain pharmatical works under
supervision of a Register Veterinary Doctors. Whereas the nature of works of
the Petitioner’s post i.e. VFA of Assam Rifles include all the functions ﬁnd
operation of Vety. And Animal Husbandry works such as treatment, minor
veterinary works maintaining pharmatical works. Inspection of animal health,
checking of meat supply to Troops, accompany with troops in field works
without supervision of any Doctors/Register Veterinary Practitioner. It is also
begged to submit that there is no Post of Doctors in Assam Rifles whereas
B.S.F. has having Regisler Velerinary Doctors/Practitioner. In other words,
the Veterinary Field Asstt. of AR, arc moie workload and responsible than

the Compounder of BSF.

The Assam Rifles had submitied a proposal to Ministry of Home
Affairs to streamlines the pay structure of VFA Assam Rifles with

Compounder B.S.F./ITBP vide DGAR letter No.A/PERS/ 5™ pay/98 dated 15

September, 1998 and letter No.IL14015/5™ CPC/O8/A-TV. dated 215 Maren

19973 -

True copies of relevant portion containing the

pay scal;t of Compounder, Central Forest

Service and letter of DGAR dated 15/09/1998

and 5 }Qr'Of'éf:jﬁﬁ}Z are enclosed as Annexures-
‘ A/7, A/ and A/9 respectively.

E. That, on approach being made by the applicant, the Directorate

General Assam Rifles issued an official notification dated 15/09/1998 1984

(at Annexure-A/12) under heading of “Silent Feature of Pay Scale of Assam

Rifles Personnel”. It is stated at para No.20 of the said notification that the

Diectorate had taken up a case to upgrade the basic pay of VFA to Rs.4000-

-
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6000/~ and {urihier stated thai Ministry of Home Affairs is inclined o such

proposal.

F. That, as stated above the duties and nature of works of the VFA and
other posts like Stockman/Compounder/Stock Assit./Animal Husbandry
Asstt./Dresser etc. are only minor veterinary service renderhig preliminary
veterinary aids like vaccination, castration, dressing of wound etc. Therefore,
the nature of works or work allocation of all the veterinary staffs (or para —
veterinarian post) are almost same in view of the Section 30(b) of the said
Act. 1984. But in ground reality the VFA in Assam Rifles are more ordoué
and than the other veterinary statfs of other Departments.

Charter of duties of VFA, Assam Rifles :-

APPX
(Ref to DGAR letter No.1.14015/C-
Duty/VFA/Med-4 dated 4™ Aug,, 99

CHARTER OF DUTIES OF VETERINARY FIELD

ASSISTANT : ASSAM RIFLES.

1. Charter of duties of Field Assistant are as under :-

(a) Regular medical inspection to be conducted, to ensure fitness of
Animals, the Veterinary Field Assistant and proper record of such
inspeciions bé mainiained.

(b) Regular medical examination and treatment of sick Animals held
at Battalion.

(c) Regular medical examination of Animals available in Dairy farm,
Poultry farm and Piggéry farm etc. in the Battalion.

(d) Veterinary Field Assistant always accompany the Animal

transport when they carry lead from one place to another.
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(¢) Examination of MOH (Meat of Hool) and inspection of dressed

meat issued to the troops.

(f) Veterinary Field Assistant ensures that eggs supplied by
contractor dare fresh, of good average size and weight of 12 eggs
is not be less than 500 gms. Individual egg weighing less than 40
gms is not be accepted.

(g) Veterinary Field Assistant also ensures that Poultry live is healthy
and wall nourished.

A irue copy of chart of duiics s enclosed

herewith and marked as Annexure-A/10.

G. The Service of the VFA in Assam Rifles with one vear certificate

course on Diploma in the Veterinary Science is also a Technical Post. In the
Hand Book of Indian Council of Agricultural Research (ICAR), it is clearly
pointed out that Field Assistant in Veterinary is also a Technical post vide
Appendix-11 of the said Hand Book of ICAR.
| True copy of the relevaht‘ page containing
Appendix-II of the Hand Book of ICAR i1s
enclosed herewith and marked as Annexure-
A/11.

It may also be relevant to mention that one similarly situated with the
present Applicant, Shri S. Manimacha Singh, VFA of Assam Rifles filed a
writ-petition No.798 of 1999 with a prayer to include VFA of Assam Rifles
in the category of “OTHER TECHNICIANS” in CCS(RP) Rules, 1997 and
the same is reproduced hereunder :-

“XX1i OTHER TECHNICIANS”
{(a) Post requiring matriculation with soime experience as

minimum qualification for dircct recruitment Rs.4000-100-6000/-«

\$
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H.  That, during the pendency of the aforesaid W.P.(C) No.798 of 1999,
the DGAR, Shillong again reconsidered the matter of the pay scale of VFA
and notified another office decision under the heading of “Progress of
Anomalies Cases™ and in that at para No.7 it is stated that in 5" CPC of the
post of VFA and equivalent grade in other organisation has been revised ﬁy a
single scale of Rs.4000-6000/-. A case has been taken up with MHA to
accord approval for implementation of revised scale to the post of VFA in
A R. Case is under progress. From this it is crystal clear that the DGAR also
admitted that the other equivalent post/grade of other organisation or
department have benefited with the said revision of pay of Rs.4000-6000/-
and that DGAR is also willing to implement such revision of pay in case of
VFA, AR. Bui the applicant cannot understand as to why the DGAR still
remain silent, it may be the intention to wait the decision of a competent
court or tribunal as the applicant already started filing a writ-petition before

this present application (case) before this Hon’ble Tribunal.

In pumuéncc of ihe order of the Hon’ble Gauhati High Courl daied
31/12/2001 passed in W.P.(C) No.798 of 1999, an Original Application being
No.O.A. No.65 of 2002 was filed before the Hon’ble Central Administrative
Tribunal, Guwahati Bench and the same was disposed of on 31/12/2002 with
the following direction :-

“We have heard Mr. A. M. Singh, learned counsel for the Applicant

and also Mr. A.K. Choudhury, learned Addl. C.G.8.C. for the

respondents at length. Considering the facts and circumstances we
are of the opinion ihai the matier requires no further adjudication
from our end. The Governmeﬁt has taken a decision in principle and

in view of the pendency of the Court proceeding the authority did not

W
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iake any siep for implementation of the matter. In view of the clear
stateent made by the respondents we dispose of this application with
a direction on the respondents to implement the undertaling as

expedition<ly us possible, preferably within a period of three months

Jrom the date of receipt of this order.

The application thus stands disposed of  There shall

however, be no order as to costs.”

Ii is also periinent {0 mention that the direction of the Hon'ble CAT
does not confine to the Applicant of O.A. No.65 of 2002 only, in fact, it
extends to all the VFAs of Assam Rifles.

True copies of the order of the Hon’ble CAT
dated 11/12/2002 passed in O.A. No.65 of 2002
and decision of the DGAR in the matter of pay
anomalies taken on 24/04/2001 are also
enciosed herewith and marked as Annexure-

A/12 and A/13 respeciively.

5. Grounds for relief with legal provision :-

(a) The Veterinary establishment in any organisation or Directorate or
Institute, there exist a certain post or posts Which normally nomenclature as
VFA or stockman or Animal Husbandiy or Veterinary Compounder or
Vaccinator or Dresser or Field Assistant (Whatever name may be called).
Their man work is to render minor veterinary service like vaccination,
castration, dressing of wounds treatment of animal. So works of every such

post (which is termed as paraveterinarian post) either of the Directorate of

Assam Ritles or B.S.F. or other Organisation are to be treated as same in



view of the Section 30 (b) of the Indian Velerinary Council Aci, 1984. And
moreso the minimum qualification of such post is matriculation with diploma
or certificate or experience as indicated in the said Section 30(b) of the said
Act. 1984 ; so also as discussed in para No.55.284 of the 5™ Central Pay
Commission Ey taking these different nomenclatured of post into one ground
as paraveterinarian post, the pay scale was recommended to revise equally to
Rs.4000-6000/- so that there may not arise any question of pay anomaly. Lhe
Central Govt. also accepted and approved the recommendation and revised
the pay scale of such posi io Rs.4000-6000/- by refleciing under the heading
“XXIV-Veterinary Staffs”(c) of the CCS(RP) Rules, 1997. DBut the
Directorate of Assam Rifles failed to implement the same without any cogent
reason and denied the right of the applicant to enjoy the said revised pay

scale.

(b) The Pay Commission also discussed about other posts of
Technicians for which minimum educational qualification is only
matriculation with some experience and recommended to revise the pay scale
to Rs.4000-6000/- equally to those of paraveterinarians post, and the same is
approved by the Central Government and included in the CCS(RP) Rules,
1997 and réﬂected in part B or column No.”XXII-OTHER TECHNICIANS”

for convenient the same is reproduced herein :

(a) The present Applicant also similarly situated with the Petitioner of
0O.A. No.65 of 2002.

(b)  VFA of Assam Rifles is also a technical post and the minimum
qualification is matriculation with diploma or certificate (vide A/8 and

Section 30(b) of the Indian Veterinary Council Act., 1984). Looking
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in ihis angle ioo, the pay scale of VFA/AR is sought to have revised
to Rs.4000-6000/-

That, on the recent decision of DGAR (vide Annexure-A/18) it is
clearly stated and admitted that the pay scale of other equivalent
post/grade with the VFA/AR have already been revised to Rs.4000-
6000/-. So, it can be concluded that the DGAR had already expressed
their willingness to revise the said pay scale of VFA equally with
other counterparts.

Thai, the VFA/AR and iis counferparis (or equivaleni posts) in
different organisation or Directoraie or Institute are all same and
equal either in the nature of works or in looking to the minimum
educational qualification. So, the principle of equal pay for equal
works is applicable in the present case as enumerated in Article 39(d)

of the Constitution of India.
Details of the remedies exhausted :

The Applicant declares thai ihere is no remedy  available (0 her or

provided under the relevant Service Rules except by way of the present

application.

Matter not previously filed or pending with any other Court :

No such application has been filed in any other Court or Tribunal.



8. Reliefs sought :

(i) Respondents be directed to upgrade the pay scale of VFA (Assam
Rifles) to Rs.4500-7000/- in parity with Compounder (BSF) or at
ieast to Rs.4000-6000/- in parity with those of other
paraveterinarians w.e.f. 01/01/19%96 ; . |

(ii) to direct the Respondent to consider for changing the

nomenclature of the present Petitioner’s post of VFs either to
Veterinary Assistant or Assistant Veterinarian or Animal

Husbandry Asstt. or Compounder.

\o

In the Interim :-
Any appropriate interim order be passed in the interest of justice.
Pendency may not be a bar to extend the benefit of order of the

Hon’ble CAT dated 31/12/2002 passed in O.A. No.65 of 2002.

Signature of the Applicant.

Daied/Imphal, | SNirkredei 4,,,7
The (0. X S, 2004,

Byzgr/,faééakw(;’k

Advocate.

10.  'I'he application is being submitted by hand through the Applicant’s
duly appointed counsel.
11.  Parliculars of Postal Orders filed in respeci of ihe application

fee -
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. List of enclosures : . ‘ o ’;-"‘j.i‘
¢} Appﬁéation in‘triplicate.b |

(2) Affidavit R | |

| (3) vPost\azl Order No.];f(,; 379 G3fdated )0 OG- | | ‘

n fa.vourb of the payee, the'ch'ist,r.a.r, CAT, ’Guwaha.ti-_Brénch, g L

" Guwahat B ;

( 4) 5 extra copies of the a.pplicb'al;ion for 5 Respondents. 1

. (5:) Index in Form-1. - :

'- .(6) Rc.ccipi‘Siip. g K ;

(7) Vakalatnama. e ' R



VERIFICATION

I, Nakhedei Aring, aged about 41 years, S/o Nakhedei Hongai, by
occupation a Veterinary Field Assistant of Assam Riﬂes, now posting at 13"
Assam Rifles, a resident of View Land, Ukhrul, P.O. Ukhrul, District :
Ukhrul, Manipur, do hereby verify that the contents of paragraph Nos.1,4 & 9
are true to personal knowledge and contents of Para Nos.2 and 3 are believe
to be true on the legal advice and the contents of the para No.5,6,7 and 8 are
true and correct excepting those legal points and those legal points are based

on the information of my counsel which I also verify believe to be true.

Dated/Imphal,
The [0 M‘/Z«, 2004.

VT fea i

Advocate.
To
The Registrar,

Central Administrative Tribunal,

Guwahati Bench, Guwahati.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

uUWAIIA"’“I BE NCII

ORIGINAL APPLICATION NO. QF 2004.
Shri Nakhedei Aring,
Applicant.
- Versus -

The Union of India and others.

Respondents.

AFFIDAVIT

I, Nakhedei Aring, aged about 41 years, S/o Nakhedei Hongai, by
occupation a Veterinary Field Assistant of Assam Rifles, now posting at 13
Assam Rifles, a resident of View Land, Ukhrul, P.O. Ukhrul, District :

Ukhrul, Manipur, do hereby solemnly affirm and state as foliows :-

—‘-_f

1o TRAG G ol dpplatamk U apeonprngivg Apphienlion, ) hava
gone through the contents of the present application and as such I am well
conversant with the facts and circumstances of the case. I am presenting this

affidavit in support of the statements made in the said application. These are

tlue to miy knowledge.

2 ‘Ihat, the statements made in the foregoing paragraph Nos.1, 4 and 9

are within my personal knowledge ; and contents of Para Nos.2 and 3 are
believe (o be irue on the legal advice and the conients of ihe Para Nos.5, 6, 7

and 8 are based on the information received by me from my counsel which I

believe the same to be true



-A

3. That, the documents at Annexure-A/1 to A/14 are the true and correct
copies of their originals.. :
Naklode; i ~J
' ( Nakhedei Aring )
DEPONENT.
Dated/hnp- hal,
The ;‘OW Jan, 2004.
Drawn up by :-
A (et Gl

Advocate. .

/h)
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FGO\,'I‘"OASSAM 5 >
ANIMAL HUSBANDRY & VETERINARY DEPARTMENT ASSAM

e L2y
&

| ;m mt?[i
S ngsa W 354

& GHUNGOOR, SILCHAR. %

@ Elcmcntaty Animal Husl)an(}ry & Veterinmy Science Examin:iltion»' ] ' 5
o

198 -1’85 o !
Certified that Shri /V JZMLQ . having

attended t}xe approvccl course of studles 111 thc Sci’xool f ¢etcrmary Scemce ancl
Amma] Husl)an(l“y, passed successfu“y thel reqmre(l Exammanon lqelcl mn tlle montl‘x

of l\iay 1985 aml was lacecl in the SeC’O’I/(d D1v1sxon
. | BOARD OE EX;AMINER —
— ; : 0 . i Chairman’
. i 1 :
M@W |
{ ﬁ?lﬂfl}ﬂd/
% ¢ %)/ Veteringgy So ~ & Animal Husbandrv.

~ A




" Bharat Sarkar
Government of India
Grih Mantralaya .
Ministry of Home Affairs
Mahanideshalaya Assam Rifles
Directoxate General Assam Rifles
Shillong= 790011 -

. 17.14015/2=75/ VEa/a=2(15) /10 \W7May '86

-0 o . .
Ko Nedidoclee %m-f.

e e Linteld Nekkaded

el Koo, (ddfawt

y T 2 LT
T 7 T S
INTERVIEW FOR THb POST OF VFA

1. .eference your @pplication dated 30th Apr'db.

P fop aire nereby directed to report to this directorate
for interview at 1660 hrs on 14 umn’ 166 for the post of
YPA in the scale of pay Ra. 26 0m3=300=EB=B~34 0=10=380=EB=10=430/~
pen . plus central rate of DA and other allowances/as admissible
ander the existing rules. you m\tst have in possession of follo=
wing certificats and these will'be required to produyced inm orie

ginal at the time of intexview.

(a) Diploma/Certificate for passing the oourae
from & recognised instituiion.

(b) Matriculation certificale.

3 ‘You mustkr be in between 18 0 25 years of ages Wpper
age may be relaxed in case of Govt sexvant and SC/ST eardidate
a4t the discretion of the appolinting authoritye

4. No TA/DA will be admissible.

5e 1f selected you MXIX are 1isble to serve anywhere in
Assam,Nagaland ,Manipur JMizoram Arunachal Pradeah and Sikkim ox
wherever Assam Kiflee units may b2 deploeyede

A
| \PV“/;*‘
(M ordolol)
CGO

for Director General
Agsam Kifles

2 M

ATTESTED TO BE TRUE COPY
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- |  ANNEXURE-4ff ¢~

~ «}‘ { e .
o . , - =
Tele No: PABA £3510/231 | IRegd | v
: Bharat Sarkar |
Government of India
Grih Mantralaya
Ministry of Home Affairs
Mahanideshalaya Assam Rifles
B .Directorate General Assam Rifles
Shillong = 7935011
I1.14015/48=T5/VFA/HME(A )X o Jul‘go
Fhiri Rakhedei ~ring
. C/0 David Nakhedeil
Sunsinine Cottage
View Land; Ukhrul
P.0, Ukhrul (lenipur)
A PPOINTMENT VFA
1o You ere hereby seéleocted for appointment temporarily

untii further orders as Veterirary Pield Assistant in the seale
of Py 15.260=g=300=EB=8=340=10=380=LB-10=430 r.m. plus other
allowances ag admissible under the existing kules from time to
time. The appointment is purely temporary subject to production
ot tne following certificates and may be termimated with one
month notige from either sides

() A Medical fitne§§ certificate from & civil
surgeon &r equivalent at the time of joining.

(b) Bduca tional and ',her eertificates as proof
of age and qualification etc in original.

(¢) A character certificate from a class I officer
or Ist class Megistrate at the time of joining the

duty °
(d) No TA/DA will be udmissible for your jodning
the duty. . -
Zo Youx are liable to serve any where in India,
De Your appointment is subject to satisfauctory police
verification and antecedent.,
4o You will report for duty to the Commandant 21 Assam
e Rifles, C/0 99 APO on or before 31 Jul'86 alongwith certi-

ficates wentioned in this ordero

\;S;A&A -
ot /

-

-—""( J X |Roy)
Fa jo
JAD(A)
for Director General Assam Rifles
Copy 1O i=

1o HQ Manipur Kange Assam Hifles
/0 99 AFO

2o Commandant 21 Assam Eifles
C/0 29 AP0

%, Medical Branch w_for info <eé%il/£QAZ:521””*’"——

4o Frersonal File ATTESTED TO BE TRUE COPY

. Office coypy
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T ANNEXURE-A/5
A-36 COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT _

| THE FIRST SCHEDULE
Vol (See Rules 3 & 4)

piire oo b
iyt

‘ o . PART-A
Revised scales for posts carrying present scales in Group ‘A’, ‘B’, ‘'C' & ‘D'~ /
i except posts for which different revised scales are notified separately.
| SL."" 7 POST/*- - PRESENT SCALE = = '~ "REVISED SCALE
| NO. . GRADE - (Rs.) o (Rs)
f 1 2 3. . . 4,
f l. S-1 -+750-12-870-14-940 2550-55-2660-60-3200
‘ 2. S22 . 775-12-871-14-1025 2610-60-3150-65-3540
j 3. S-3 800-15-1010-20-1150 2650-65-3300-70-4000
| ‘ 4, S4 825-15-900-20-1200 2750-70-3800-75-4400
' 5. S5 950-20-1150-25-1400 ~ 3050-75-3950-80-4590
| i " 950-20-1150-25-1500 - ) '
! , © 7 1150-25-1500
I 6. . S6  97525-1150-30-1540 \, . 3200-85-4900 -
| 975-25-1150-30-1660 - ”
7. S-7 1200-30-1440-30-1800 4000-100-6000
’ 1200-30-1560-40-2040
e 1320-30-1560-40-2040
l 8. . S8 1350-30-1440-40-1800-50-2200 4500-125-7000
| 1400-40-1800-50-2300
! . 9. -~ §9 1400-40-1600-50-2300-60-2600 5000-150-8000
1600-50-2300-60-2660
10. S-10 1640-60-2600-75-2900 5500-175-9000
1. s-11 2000-60-2120 o 6500-200-6900
12~ ~78512° ' 2000:60-2300-75-3200 6500-200-10500
2000-60-2300-75-3200-3500
13. S-13 2375-75-3200-100-3500 7450-225-11500
i | 2375-75-3200-100-3500-125-3750
' 14, $-14 25004000 (proposed new 7500-250-12000
‘ : pre-revised scale)
: 15. V- §-15 2200-75-2800-100-4000 8000-275-13500
it B T 2300-100-2800 ' :
i 16. S-16 2630/- FIXED 9000/- FIXED
i 17, . . 8-17 2630-75-2780 9000-275-9550
‘ | 18, 818 3150-100-3350 ' 10325-325-10975
P 19.  §-19 3000-125-3625 10000-325-15200:
N 3000-100-3500-125-4500
: 3000-100-3500-125-5000
20. © §-20 3200-100-3700-125-4700 10650-325 15850

.

5 . M
1 | ATTESTED TO BE TRUE CcopYy
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. NNEXURE-A/o

27. If the name of any person enrolied on a State veterinary
register is removed therefrom in pursuance of any power conferred
under this Act, the Council shall - direct the removal of tho namo
of such person from the Indian veterinary practitioners  registor.

~

28. Every person registered in the Indian volerinary practitioners
register shall notify any transfer of the plce of his residenco or
(!'practice: to'the ‘Council and "the State Veterinary Couuncil within uivncty

days of' such transfer, failing which “his right to participate in tho
: election of members:. of the.. Ceuntil oi"a Siate Vegerinary Council
-shall be liable::to be forfeited by -rder of the Central Government
-either permapently or for such pe. ;d as may Dbe specified therein.

i

A CHAPTER IV
PRIVILEGES OF REGISTERED VBTERINARY
S PRACTITIONERS

29. Subject-to the conditions and restrictions laid down in. this

Act, every person whose nanc is for the time being borne on the

. Indian veterinary practitioners register shall be cntitled according to

“his qualificatiops- .to practise as a veterinary practitioner and to

recover. in due course of law in respect of such praCtice any ecxpenses,

< charges in' respect of medijcaments and other appliances or any fees
to which .he may be entitled.

30, V'No,pcrson. other thun a registercd veterinary practitioner,
shall— .

.(a) hold. office as veterinary physician or sdrgeon or any
other like office (,hy_r_yxh_:_l,!cv,c‘_x:,_,x,wn_xq,c,all‘cd) in Governmeat of i any
institution maintaincd by a local “or other authonty ;

) _practise_selerinary Jmedicine, in any Stute:
': Provided that the State Government may, by order, permit
a’ person holding a diploma Of cotificate ol velerinary supervisor,

. stockman or stock assistant (by- whatever name called) issuedy .

+ + by the Directorate “of Animal Husbandry (by whatever name!
called) of any State or any veterinar lgsﬁjg_q,t_ign_l_jly_l,n'g’.}a. to
render , ynder thc supervi>ion and  direction of a registered

, oL@ teE

e i ' ~TNOF Ve Ty services:

.y . veterinary practitioner; mnor Vere! TCCS:
g R T IR

:r';J . Explanation,— MIiior velerinary services’

e W
means the rendering
of preliminary veterinary aid, like, vaccination, castration, and
_dyessing_of “wounds, and such other=types of piCliminary wid
’ or the treatm_gﬂt__gf such ™ alments "is™ the "State~~Government

T
o

© T (b) be entitled to ¢ivn or authenticale a veterinary health
D@ certificate or any other certificate required by any law to be
i siemed or authenticated by a duly qualified veterinary practitioner;
(d) be entitled to give cvidence al any inquest or in any
. A court of law as an expert under  section 45 of the India
/ ™~Evidence Act, 1872, on any matter relating te velerinary medicine.

of 1872

g T T

_may, by notification in the Oflicial Gazette, specify in the behalf?

Removal
of namcs
from the
[adian vcte-
rinary prac-
uuoners
rcgistes.

Pcrson
enrotled on
Indian vete-
rinary prac-
titjoncrs
reaitter’. to
nowuiy change
of place of
residence oe
praclice.

Privileges
of persony
who are
earolled on
Indian
vcterinary
practitioners
rcgister.

Right of
persons who
are enrotled
on the {ndiam
veterinnry
Cpractibouess
gegister.

ATTESTED TO BE TRUE COPY
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A-74 COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT

ee——

(1 (2) : - 3)

‘ ) Y
7. RangeOfficer/Forest 1400-40-1800- FB-50-23(0) 5500-175-9(XX) 104,10
Ranger )
8.  Assit Conservatorof  2200-60-2300-EB-75-3200 6500-200-10500  104.10
Forests - - : 100-3500 7500-250-12000
Fire Staff ) ,
9. Freman 750-12-870-EB-14-940 2610-60-3150-65- 104.11
: u 3540
Andaman and Nicobar Islands :
Directorate of Fisheries
12. Fisheries Development  2000-60-2300-EB-75-3200  6500-200-10500  14.20
Officer/Asstt. Dir. 7500-250-12000
13. Surveyors 1200-30-1560-EB-40-2040  4000-100-6000  104.21
1 4500-125-7000
‘ 5000-150-8000
14. Plant Operator-cum-  950-20-1150-EB-25-1400 4000-100-6000 104.22
Mecchanic
Public Works Department
15. Assit Town Planner  2000:60-2300-EB-75-3200  + 6500-200-10500 10423
100-3500 7500-250-12000
16. - Assistant Shed Master  1200-30-1560-EB-40-2040 4500-125-7000 104.24
17.- Shed Master 1400-40-1800-EB-50-2300 5000-150-8000 104.24
18. Overseer 950-20-1150-EB-25-1400 3050-75-3950-80- 104.25
4590
4000-100-6000
Health Department » "
-19. Pharmacists 1200-30-1560-EB-40-2040  4500-125-7000 ©  104.28
« : 5000-150-8000
5500-175-9000
20. Lineman-cum-Meter  950-20-1150-EB-25-1500 4000-100-6000  104.29
Reader - : P
Forest Department AXYS <
" Veierinary Compounder 800-15-1010-EB-20-1150 4000-100-6000  104.30
"22. Senior Veterinary - 950-20-1150-EB-25-1400 4500-125-7000  -104.30
" Compounder ‘ : o
Dadra and Nagar Haveli :
Health Department -
23. -.Bio-Chemist 1640-60-2600-EB-75-2900  6500-200-10500 104.32
-+ Public Works Department :
24, Draughtsman Grade { 1400-40-1800-EB-50-2300  5000-150-8000 104.33
25. Draughtsman Grade 11 1200-30-1560-EB-40-2040  4500-125-7000 104.33
26. - Draughtsman Grade III 950-20-1150-EB-25-1500 4000-100-6000  104.33
Lakshadweep :
Directorate of Health . ' :
27, Ayurvedic Physician - 2000-60-2300-EB-75-3200- 8000-275-13500 10436

100-3500

oAt -oarey e S s @ s

!
i
l
!
'
|
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f SALIENT FEATURES AFFECTING PAY AND ALLOWANCES 'n I
’ | ASGAM RIFLES PERSONNEL e
General| _r
1. Gavt has notified pay gmalos and vavious 3llees for all Fcnkraf“
Para Military Foroes (CPMF )Y and tha sams havea aTready been ~c1rcu QCdi
= to al)} cancerned by this Dte from b ime Lo bime. Houavet, 1; e not ced
é that Apubts =0 (UL maist oon wxrious e b ot applicability ' and
3 s EREE entitlement tnnrour A oa resol b, the hpe sty shill  unaviare 1boub‘
nd thﬂlr Pntxtlement nf mnnthly pay ar and al\.u,. R
In thiw info bulletin, cartain issues ot pay and allces. have
further been Claleted. Stepn hLaken ¢y rannlve a.imting rk .and :{ pay
omalies uvith the MHA alqo been covared. hg; ﬁpi.,m
_——— Sy
' F.re s_gs_u_t e
f " The pay ScAles after revimnion undar  Cantral Givil Services
1 ?~¢wt‘ad P ay) ORI 1997 wet 01 )z e wrnd un vatxonalxsation of Jpay
- ' acilon ino v aﬁfmu vt (.PM) f’@\"h\”‘”"\ ""‘-‘ btk ®7 e qxven ‘below, "'
;;~-~ | ;V | Ay urnlp applirah\q Rg nna\nued paY calas wqf
t wof 01 Jan 19'& tao Lot ot 9T y
i t VIEIN AT @77 :
i w‘n-”.ﬂ,va,ww””w_“""mﬁ"w"","-wM""wa*w_“.”“,. .wu..ﬂm-,__.ug ...... e
| Rin e TG -~'7.bfi*':t‘.\-’7?’.\ - QAN AR PR b “?50—80—1459() ‘
Ty {ovle ..wu-,o—‘ﬂuu-'ﬁ 4400 0V Raak of Lok ‘merged with
t Ra. 19/- a8 ppecial pay. pin and  gtd RS . I0N/ pp
an special pay with the
: . . pay ncale of Rfn till
‘ 1 pv'»)mt)ted to Hav.‘
v g
Mk 305ow75m3¢50490~45wu frle Nk marged with ‘Havy
;' wikh the pay. scale of Hav
l' e luding appt pay:. ‘, :
T , tHav ;‘572")0—88-49‘(’.‘0 )R- AT00 with appt
, pry of g, 9L~ .pM till
; proaat ed to.nq“t hxghgr T
i A
' SO0 = 10 GO r
- Ul Ty T SRR B AR SR 0 05 41755 QOO0 I s
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g1500--§ 7SO0 (50020019900
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. L
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'ﬁ; (-3 Throughout | ‘
' syrzawl District 150 RASIY AL GO
} Nagaland 250 A0 550 eoo 1080
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3o 0t v LG iRy Lo ﬁuwhswwni(lthpn}wnw“ IRETTE MR M Lurrimed ouwin édr

> propnaal vide tDe\r letter MNO 1/39/?3~Nﬁ.1l Fataed 27 G . Not

withstanujng the dlDON Ry Ehie case hasn o agaan hooan Cawer up QY this Dte
vaidae our! lattar MO OWE ST e - 1o P A gated 11 Jul 9é with MHA  for e
consiaeation. The cubtcome 13 bheing purswed. v

L e -
RS S=gy

Conclusion

8. This;bulletxn hrings OQutb certain pay and allae entxtlement& in
addigcion §0 those cirrculated aarlier ang wh=ilb applicahxlxty in  Assam
Ritlesws. 1t hus alsao addressaed certiain acidl iganes of Stnh CPC
‘.anomsliaﬁ.and'the action Gaken by this Dte W0 ractity thom. This 19 3N
info bullotihﬂonly and it should not be quoteﬁAue,iuth, for JRICh the
f:T?VIﬁEhESZG"bFEGFE"EHouId”bd'ref‘tm. Proqrﬂgqfﬁﬁ”ﬁﬁfﬁtiﬁdfﬁq’fﬁs@es_
: JTTI'Hé'Circuiaf;d to all as and when dispaser att by the Ministry.

Iy, A CopYy of this ﬁand aut will be dimpilayn»d atupromineﬁﬁ places~anq
AVl purs explatned of tha- correct posn by cdr in the chain. Hindi
varoion ot this leatiner. 28 heiog (wd separ LRy
> |
"L
(RE Rawiab) |
Lt sy : {
ap  Gir L
far DG Assam Rifles
!
v ha,!,
- e e . " .- .. . ; - - / l
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W
108550 P cat Sarnar Kk |
©ogoveitmaent ok Inclia -
Grih Mantralaya ,
Ministry of ‘fome Affairs.
Mahanideshalaya Assam Riflces

Directorate Genz=ral Asgam Rifles

shillo
1T1.14015/5%h crc/98/A-11/

Govt of India

Ministry of Home Affairs
(PFe1)

New Delhi=01

ng -~ 793011

v March 98

IMPLEMENTATION OF UPGRADED DAY 3CALL FROM 01~-1-96

TOR THE POSTS OF VETLRINARY FIELD AGS 10T ANTS 1N

TR ASSAM RIFLES

w

}—A.

s
-

lo 1 am directed to invite Ministry's attention to the
approved pay scale appearing at serial No. XXIV (¢) in Part
ey of First schedule of cos(RP) Rule 1997, wherein t e
revised scale of cortain comuon category of Veterinaly
staff have been approved by the Govt as wxiar =

wame of Post pre-~revised

stockman/ y
compounder - i
Stock Asatt 1500/~ pm
rnimal ' TO
giiifgiry restt/ . 1200-30-1560= 1
s 40=2040/=
2e It {y submitted that tncre

Veterinary Field Assistants in thi

Scale previgsed Scale

2. 950=20=1150=25- 1

i
%m,&OOOulOO—GOOO/—pm

pa i

are 231 sanctioned posts oL

s Force who have been

allowed standard revised Scale with aeffaect from 01-1-~36

replacing the prewreVised gcale as

per part 'A' of First

schedule of ccs(RP) Rule 1997 as under =

Name of POSt pre-revised

Qualificatiog Revised

nEale of pay -

required as - SCaaL e
B W

Veterinaly (a) 975=25«
Field 1150=~EB=30
A3sistant ~1540/~pn
(VER)

(b) 950m20«

1150=«EBR~25
1500/ =pm

et
pf'<w*

per-rmcruit—
ment Rule
CM‘M

054 320085
4300,/ ~ [

Matric or
equivalent
with Diplaoma
in Veterinary
science
None=matric or m.SOSO—?S-
egquivalent 3950=80=
with certifi= 4590 /=g
cate in

Veterinarcy

ScilenCGes

,-,/-
ooon.-‘-/

RUE COPY )
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3. Yhoderh)y Ly
ALGIS Lant ‘ex".’x':_iru_] in the
fhe postg Hentionad ot

first Schedule, e RIre—1avia..;
Fiold.Asuistdnts in Assam L2
revised scales ag SN Gy
have haap Iovigod hy a ai,

MMe VFAs of Aszan,

ity

Floary Vialg
L3 not included
(@) in bare oy o
BAloy 0 “rinary
the e
ahova Ho5¢€g which
Gle scale of i, 4000-1ooﬁsnoo/no
i ulos “hitenfore g oMl Ue'eliqible
for the Upgraded genla of .-, 4000-100~6000/-pm0
Gpc”In

Pl st OF Vi
A3y R1 J'.'l(-':'w in
Sarial Xxry

-‘,f?",

Wera ey hin

pAainat

is thereﬁorc Sabal et

fs ¢
. ..!' &
L4, I that the Mindsgry Ly @
S . , . L
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4 Tcle No. @ 705095 Mohenideshelays fasom Rifles
¢ a ) ' Dlroctorpte GLnerrl Agsnm Riflesn
‘1. chillong - 793011
; .14015/C-Duty/VF p/Med=d 04 fug 99
Limt 'l
List 'B'
List '(C!
List 'E'
o . CHARTER OF DUTIES OF VETERINARY FKIELD
: ' ASSISTANT A§S£M RIFLES i
1. Guide lines on charter of duties of Veterinary Ficld
Assistant Assam Rifles is fwd herewith =9 par tppx :tt fer your infoLng
necessery oction please.
Y 2. Plensc ack. ,
o ’ ;/3
%
)
y//4
(R S'Rethce ) :
Col
Drputy Director (Médienl)
fncl : 04 (Onc) sheet. for Director General AgGrm Riflen
v ATTESTED TO BE TRUE CoPY
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(Qef to DGa? lelter Mo,
[,14015/C~Dutv/VF 2/Mic'=4
dated Aug 99

CHARTER OF DUTICS OF VETERINARY FlCLD -
ASSISTANT ; ASSAM RIFLES

1, Charter of duticg of Veterinery Ficld Ausiztent Fre onn
under - '

(2) Requlrnr medicnl inspection to b cenducted, bo
cnsure fitross of "nimals, by the Vieterinary 'icle

rssistont anr proper record of guch inapuctions b

maintoinod, R

\Xﬁ% Higuler medicel exemination ane' treatmont of eich
Animnls hold At HBattalion.,

(c) nReauler medicnl examinatbtion of fpamale ~vpilebl.
in Dairy vrrm,Foultry farm sne Pigyury frrm octe i the

; Battrlion,
| ' ' t) Veterinery ficld pssictant slwaye fCCTprony e
1 I y y ;
: g¥v pim~l transport when they corcy lere from one place
' S anather, ’
2 '
s .
L e e (o) [xomination ~f MOH (Ment of Hoof) end inepect jon
Vo w of dreescd meat issued to the troops.
-5
[ ) U‘I : | .
o - J‘ (t) Veterinery Field Assistant onsures thet cons _
s supplied by centractor are fresh, of good rvercg:s size
) 1 end weight of 12 eags is not he leoss thon 500 ars, Q
i Intividurl eqg weighing Lros than 40 qme is not be
nccepted. )
%fi ¥ (@) Veterinary Ficld Assnistant -lso ensures bhat Pagltry. ’
. live 1is hcalthy and woll nourished, '
; ).
ATTESTED TO BE TRUE CoPW”,
2 G
CJ




Appendix 11

Classification of Technical Posts into Various Groups

GROUP I -FIELD/FARM TECHNICIANS

. Farm Superintendent
. Superintendent (Dairy)
Dairy Farm Supcrintenden:
Farn Manager
. Dairy Manager
. Dairy Cattle Manager
. -Assistant Farm Superinicideut
Assistant Superintendent
LIt
9, Junivns §arns Manager
1), Junior Garden Superimtendeit
i1. Junior Manager
12 Junior S(Il\(‘!;n(ulh‘clll
13, Asstt. Furm Managerent OUher
14, Assistant Manager
15. Field Officer
16. Field Supervisor
17. Assistant Ficld Assistant
J18. Field Assistant o
19; sunior Field Assistant
20. Junior Field Assistant-cum-
Curer
21. Curer L
..-22. Fieldman = - °
23. Senior Farm Assistant
24. Senior Assistant (Farm)
' 25. Farm Assistant
© .26. Junior Assistant (Farm)
, ~ 27, Herbarium Kecper
28. Herbarium Assistant
29 ;.\_iurscry Assistant

I VY NV R

~
]

il

2R

30, Semor Caltle Supervisar
X1- Animal House Keepet

A2, Horticultural Supervisor
33 Forester '

3¢ Senior Stockman
Stockman

30. veicninary Ofticer

37. Senior Veterinary Assistant
28 Voterpinory Astene

RO FINRTITIYA '(?m'.u-uu:'-\f'.‘:'
qU. Tishing Muic

1. Sumur foclucal Asuuiant
42 Technical Assistang

3. Junier pectmens Assiatail
4. Rice Production Training Asstt.
45. Agricultural Assistant
46. Botanical Assistont

47. Cxtension Assistant

48. Entomological Assistant
49. Horticultural Assistant

50. Livestock Assistant . (

51. Meteorological Assistant ~

- 52. Physiological Assistant

53, Plant Protection Assistant

54. Sced Exchange Assistant

55. Asstt. (Seed Production)

56. Scnjor Soil Assistant

57. Stock Assistant T

58. Senior Block assistant

59. Field Plantation & Store Asstt
60. Junion Survey Assistant

ANNEXURE-4 /1l
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CENTRAL ADMINISTRATIVE TRTRBUNAL, GUWT\HI\'F.T.: BENCI .
original Application No. 65 of 2002.

T - Date of Order : This the llth Day of hecember, 2002,

The Hon'ble Mr Justice D.N.Chowdhury, Vice-Chairman.

The Hon'ble Mr K.K.Sharma, Administrative Member.

Hﬁ Shri Soraisam Manimacha Singh,
. Veterinary Field Assistant of
o B M&ssam Rifles now posted at
A.g.Thoubal, a resident of Chingamakha Maisnam
Leikai, Imphal West District, Manipur ~ ,..Applicant

By Advocate Sri S oingh.

- Versus -

1. Union of India,
through the Secretary to the
- Government of India,
Q>\’~ .
el \\Ministry of Home affairs,
'&\' lew Delhi.

. mhe Ministry of Finance,
- through its Secretary.

‘f
9\\_.—///f C’,/GOVt‘ of India, New Delhi.
¢

1
A %" 3. The Director General,
-—--  Directorate of Assam Rifles,

Shillong-793001.

.4, The Deputy Inspectof General,

MP Range, Assam Rifles, P
Imphal.
e T T e P

5. The Ccommandant,
7th Assam Rifles,

Thoubal. ...Respondents

By Sri_A.K.Choudhury. Addl.C.G.S.C.

ORDER

CHOWDHURY J.(v.c)

The issue relates to upgradation of pay scale of

veterinary Field Assistant scrving in Aassam Rifles to

£ke.

\v/,,ﬁv/ k. 4000-6000/- in parity with those other counter pa

"




4

‘..—_-—-———-‘7——*1/4-""7 i

—2. Mr A.M.Singh, learned counsel

‘moved the ™ Imphal ~Bench of Gauhati High Court

appearing  for the
applicant stated that the applicant was agitéting the

matter in different forums and failing té get any remedy he

in Writ

Petition(Civil) No. 798 of 1999. Finally by order dated

31.12.2002 the Writ Petition was disposed of directiny the

applicant to move the appropriate forum to seek his remedy.
Herice this application before the Tribunal for redressal of

his grievances. Mr Singh also pointed out to the reply

A

submitted by the respondents in which it was indicated that
the authority took a decision advising the Assanm Rifles to
process the proposal of cadre restructuring of the post of
Veterinary Field Assistants in the manner indicated hy the
Ministry of Home Affairs in its communication dated

17.12.99. The relevant text of the said_communication 1is
roduced below :

(i) DD(Pers) BSF has intimated that a
proposal for cadre restructuring of
Veterinary staff is being processed by
them. TITBP is also processing the
proposal on the same lines. Assam
Rifles was advised by Dir.(Pers) ., MHA,
to process the proposal for cadre
restructu-ing of the post of VFA.

(ii) "o maintain vuniformity in
educational gualification and = pay
scales as recommendeﬁ by the Fifth Pay
Commission, Assam Rifles was advised to
process Lthe proposal in consultation
with the BSF arg ITBP, so that a
similar pfO?OFﬁi o uniform iines is
formulatoed.

(iii) me whe josts of Vetor:nary St?f
in BSF and 3iui are combuticed while 1n
Assam Rifl

maintain tuthe uniformity iwn the rank
structurae, Assam Rifles Were advised to
propose the combatisation of these
posts as well.

s YFAs are civilians, tO



(iv) gince the matter is already
subjudice, any decision for upyradation

SN of pay scales in Assam Rifles can be

taken &fter finalisation of the Court
—_— - case." :

Mr. A.M.Singh, -learned—countel for the- applicant las also

drawn our attention to tae communication sent by the

Ministry of Home Affairs dated 31.3.1998 indicating its mind

implementation of upgradation of the pay scale of
;nary Field Assistants in the Assam Rifles. The said
communication clearly indicated the decision of the

Ggﬁthorlty for rev151ng the pay scale.

3. We have heard Mr A.M.Singh, learned counsel for the

applicant and also Mr A.K.Chouahury, learned Addl.C.G.S.C.

for the respondents at length. Considering the facts and

circumstances we are of the opinion that the matter requires

no fu:ther gdjudication from our end. The Government -has
% - taken a decision in principle and in view of the pendency of
the Court proceeding the authority did notwtake ény step for
implemenﬁation of the matter. In‘view of the cleaf statement
made by the respondents we dispose of this application with

a direction on the respondents to implement the undertaking

——  &s expeditiOUSlY as possible, preferably within a period of

- three months from the date of receipt of this order.

| 3
e og ‘The appllcatlon thus stands dlqposed of. There shall,
O%:( {ANK
| B {Q « A owi;z%, be no order as to costs.
i XL NN - |

r l N ‘)&' MEANY Sd/VICE CHAIRMAN

' riice N s ]
A coctio" 0-‘-‘1; g1 pAY L o/ MEMBER (Adm)
1 ;e GU\V‘ !‘UOS '\)\
’ A ghet? R
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- \ ANNEXURE- 4/

| Tele No 705075 Mahanideshalaya Assam Rifles
i Directorate General Assam Rifles
Shillong — 798 001

A/Pers-Pay & Allce/ 2001 24 Apr 2001
CListt A
- B
oA C
F

PROGRESS ON PAY ANOMALIES C_AS’ES

B Ref pt 26 (q) of min of AR Cdr ConfMar 2001 fwd vide this Dte letter No.
11011/11/2001.G(SD)/1214 dt 11 Apr 2001

2. Progress on pay anomalies proposal are given in the succeeding paragraphs for info.
3 Rank and Pay Combatant Clk. To bring parity in ranks and pay with other CPOs, a

case was taken up with MHA during 1997. After protracted correspondence and several
mtgs held at MHA it has now been decided that entry grade of Stenos and combatant clks
would be AST (WO in AR) and Hav/Clk respectively in the scale of pay Rs. 4000-6000/- and
Rs. 3200-4900/- in all CPMEFs. This entry grade will be applicable to the new. entrants only
and the existing staff in the Steno and ministerial cadre will continue to wk in the same level
o where they are at present. This Dte has further taken up a case with MHA that unless the
existing cadre in redesignated one step up, the new policy cannot be implemented in AR.
MHASs decision on the matter is still awaited. '

4. Rank and Pay of Tech Cadre. Pers of RM, Dtmn, Pharma and Compounder of AR
with the same intake QR Tor rect/remusteration are  given the tk of Hav whereas their
counterparts in other CPOs are given ASL The MHA hdd asked to submit proposal
indicating cadre to cadre comparison with BSF where the rk of AS] s available in other tech
cat also along with fin implication. The proposal along with fin implication has been
submitted to MHA and the case is lying with MOF for approval.

5. Anomaly in Pay of Tdn. There are nine cats of tdn of AR such as Cook, Cérp, WM
etc are being given less pay than their counterparts in other CPOs. Case was taken up that
MHA has decided the following pay scale for all CPOs. '

(a) Rfn cook, washerman Barber, Rs. 2610-3540/-
Carpenter, EBR, Tailor & Painter. '

(b) Rfn WC & Safai Rs. 2550-3200/-
The fin implication along with restructuring proposal is being fwd to MHA for

approval . it has also been decided by the MHA that the provision for remusteration in Rfn
(GD) from above cats will be made in RRs.

ATTESTED TO

TRUE COPY
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6. Revision of Pay scales of Hony Rk of Nb Sub. After declaration of Sthe CPC
report. Army has enhanced Rs. 100/- of addl element of pension to NCOs granted hony rk
of Nb Sub on retirement from Rs. 30/- wef 01-01-96. On the similar line. a case has been’

taken up with MHA for enhancement of ex- AR Hony NCOs. The case is lying with MOF
for consideration. ' :

/ Implementation of Upgraded Pay Scale from 01-01-96 forv,t‘he Post of VFAs. In
\A45% CPC the post of VFA and equivalent grade in other org has been revised. by a single scale
of Rs. 4000-6000/- & casc has been taken up with MHA to accord approval . for

implementation of revised scale to the post of VFA in AR. Case s undet prog.

-----

8. Anomaly in Pay Scale of Civ Dtmn. Dtmn in AR drawing scale of pay as per part A
of 1 Schedule of CCS (RP) Rules 1997. In 5% CPC dimns of other orgs has been gtd Part B
of 1% Schedule of CCS (RP) Rules 1997 i.e., Rs. 5000-8000/- Case has been taken up with
MHA for applicability of part B Seale to AR dtmns wef 01-01-96. The case is under
consideration with MOF. :

9. Admitting Revised Scale to Teaching Staff as per Part B of 1* Schedule of CC§
(RP) Rules 1997. A proposal has been taken with MHA for admitting the Part B Scale of 5
CPC to teachers of AR Case is under consideration with MHA. '

( Satendra Kumar)
Col

DD(A)

For DG Assam Rifles

Copy to -
List ‘D’
List ‘F’ '
ATTESTED TO BE TRUE cory
Malik



